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INTRODUCTION 

I, the Chairman of the Estimates Committee, having been 
authorised by the Committee, present this Thirtieth Report of 
the Estimate& Committee of the Lok Sabha on action taken by 
Government on the recommendations/ conclusions contained in 
the Twenty-fifth Report of the Estimates Committee of the First 
Lok Sabha on the Ministry of Railways. 

2. The Twemy-fifth Report of the Estimates Committee 
was presented to the Lok Sabha on the 26th April, 1956. The 
Government furnished their replie& indicating action taken on 
the recommendations/conclusions contained in this Report be-
tween the 31st ~ October, 1956 and the 28th May, 1957. The 
Ministry was requested to furnish clarifications on certain points 
arising out of their replies. The replies (including the replies 
to points for further clarification) were examined by the Study 
Group of the Estimates Committee on the 15th July and 3rd Sep-
tember, 1958. This Report includes the replies of the Govern-
ment to the original recommendations of the Committee as well 
as replies to points for clarification. 

3. The Report has been divided into fcur chapters, 
that is, 

I. Report. 
II. Recommendations that have been accepted by Gov-

ernment. 
III. Replief of Government that have been accepted by 

the Committee. 
IV. Replies of Government that have not been finally 

accepted by the Committee. 

4. An analysis of the action taken by Government on the 
recommendations contained in this Thirtieth Report is given in 
Appendix II. 

NEW DELHI; 
The 27th September, 1958~ 

BALVANTRAY G. MEHTA, 
Chairman, 

Estimates Committee. 



CUAPTBR I 

REPORT 
The Estitnates Committee understood from the Report of the Ad hoc 

Committee on Travel Conditions and Amenities for passengers on Bx-Assatn 
Raij:way that the North-Eastern Railway had classffiedstations under the 
following four separate heads for the purpose of passenger amenities : 

Oass A-Model and very important stations and civil district head-
qUarters, which deal with large passenger traffic. 
," ".. -'"." .. - .. 

Class B--Sub-model stations, sub-division ~eadquarters. 
. ":" . .,.. ~. ' .. , . : ': ,'" \ ," " : ' ': '. "_ 

Class C-More itnportant :waysjde stations including those where 
passengers have to stay at njght owmg to the distance 
from the town, etc.' i' ' 

Class D-Other road-side stations with little traffic. 

The Committee, therefore, reco1l)ll1ended in para 40 of the 25th :Report 
(Firat Lok Sabha) that'siririfar classifiCation should be' arranged on ap.lndiati 
RailWays '-ilnd -that in the progratnriie of expenditure to ,be chaIked' out after 
completirit the basic' amenitieS' at all' stations, prefeten:ce shOUld 'be given to 
Clas~ cA' (Model and verY-important stations) downwards. While 'agreeing 
with the general principle behind these recommendations, the Ministry' or 
Railways stated that it was not practicable to lay down that no additional 
facilities, whatsoever, should be provided at important stations urtill basic 
amenities at all stations have been made available for two reasons : (i) the 
Passenger Amenities Committee's views cannot be ignored while drawing up 
the'annual programme, and eii} proVisions 'of all amenities will have to lle 
made in case of t.he construction Or remodelling of large' stations on operatio-
nal considerations. The' Committee agree that minor 'Oariatiom 'can be made 
in eXceptional Cases but they are definitely of ihe opinion that the minimum basic 
ambiities should normally be prOvidea at all stations ;bejore funds are Spent in 
prtJ'tiiamg extra a1nenities to more important stations. They, therefore, reiterate 
t~r ea~ier recOmmendatiOn in this respect.'*' 

As regards classification of the stations into four categories instead of three 
already made by the R.ailways, the Coinmittee are of the opiniiin'that the re
clasSificau"tm of all stations into four cate~ories will be more uSefrd both fot deter
mining the scale of atne1Jities 'to be pro'vided at t!ifferent iyp~s of stati01'lS and for 

• The Ministry of Rlys. have subsequently intimated that the need to provide 
the basic amenities at all stations on a top priority basis is accepted, subject only 
to the exceptions that may be necessitated to give due regard to the views 
of Passenger Amenities Committee and to the economies to be achieved by integ-
rated construction at the time of remodelling of stations on operational considera-
tions. 
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laying doam priorities in the prOfJision of amenities specially when the list of ame
nities on all stations is available by now with the Railway Administrations t»'Z the 
basis of surfJey conducted in the year 1955-56 or later. The Committee, there
fore, once again recommended that their suggesticn may be carried out.· 

2. In para 44 of the 25th Report (First Lok Sabha), the Committee 
expressed the hope that the policy of electrifying stations in towns where ele-
ctricity was available would be pursued vigorously and recommended that 
if there were still any such stations without electricity, provision should be 
made in the current year (i.e. 1956-57) to electrify them. The Ministry of 
Railways, in their reply, stated that the electrification of stations was 
carried out on a programmed basis and the policy of Railways was to pursue 
the same vigorously within the resources of money and material available, but 
it was not possible to do so within one year. On a subsequent enquiry the 
Ministry, in their latest reply, have intimated that there are 645 stations 
without electricity, although the same is available in the towns served by those 
stations. AI; regards the programme to electrify them, they have stated that 
all these stations would be electrified dumg the Second Five Year Plan period 
subject to the availability of funds and materials and approval of the Users' 
Consultative Committee. The Committee are not satisfied with the above reply. 
They feel that it is unfortunate that the Railways have not given proper· consi
deration to this matter. Electrification of stations, where electricity is,readily avai
lable in the nearby town, is desirable or even essential for a number of reasons such 
as it gives healthy outlook to the premises, and provides additional safety against 
accidents, thefts and so on. It would also result in saving of expenditure on kerosene 
and incadescent lamps which are not generally found lit at the Railway Stations 
during the specified hours and in required numbers. The Committee, therefore, 
strongly recommend that the Ministry of Railways should chalk out immediately 
a firm programme for electrification of all the above mentioned stations including 
the stations where the villages or towns have since been electrified or are being 
electrified under the rural electrification programme by the end of the Second 
Plan. 

, 
3. In paras 47-48 of the 25th Report (First Lok Sabha), the Committee 

suggested that the arrangement for having separate telephonic and verbal 
enquiry counters as in the Western Railway should be extended to all other 
Railways. The Committee also recommended that suitable steps should be 
taken to keep the enquiry offices posted up-ta-date with a view to disseminate 
correct information to the public. The Ministry, while accepting the recom-
mendation, have stated that the same has been forwarded to the Railway Ad-
ministrations for implementation at suitable stations. On further enquiry 
the Ministry furnished detailed information as to number of separate telepho-
nic and verbal enquiry counters provided on each Zonal Railway. The total 
number of separate telephonic enquiry and verbal enquiry counters is 
stated to be 12 and 19 respectively on all the Railways. The Committee feel 
that the number of counters of the two types is considerably low as compared to the 
number of important stations throughout the country. The Committee, therefore, 
recommend that steps should be taken to provide separate telephonic and verbal 
enquiry counters at all important stations, such as, state capitals, important com
mercial towns, tourist centres etc. on a programmed basis. t 

* The Ministry of Rlys. have subsequently intimated that the Committee's recom-
mendation to group statiens under 4 classes is accepted and will be implement-
ed. I 

tThe Committee are glad to learn subsequently that the suggestion 
has been accepted by the Ministry. 
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_ 4. In para S4 of the 25th Report (First Lok Sabha), the Committee :-, -

suggested that the Passenger 'Guides' should be provided with a table and a 
chair which should be kept at a convenient place in the Passenger hall and a 
suitable legend "Passenger Guide" indicated prominently on the table. They 
also suggested that employees selected for this post should have special aptitude 
for this type of work and they should be recruited from amongst people with 
training in social services. In reply to the first part of the recommendation, 
the Ministry have stated that it is not possible to accept the recommendation be-
cause the work of "Passenger Guides" involved constant moving about and it 
would be misleading and cause misunderstanding if any particular place was 
indicated as prescribed for them. The argument of the Ministry does not appear 
to be logical, firstly, because in the absence of such an arrangement, it may not be 
possible for the passengers to know that the services of 'Passenger Guides' are
actually available on a particular station and-so they may not be able to take 
advantage of the same. Secondly, when a particular place is fixed for meeting 
'Passenger Guides' at a station they would naturally keep in view to attend to 
the people waiting at the table from time to time. 

As regards second part of the recommendation i.e. recruitment of Passenger 
Guides from amongst people having training in social service, the Committee 
do appreciate that there have been difficulties in the past in the recruitment 
of such staff from social service organisations. They, however, feel that the 
suggestion should be constantly kept in view by the Railways and endeavours 
should be made to recruit people with social service background, asfar as possible, 
or such posts. I 
I#! +piL""i.,: - -- - - - . -. . - - ~ -~~...--..:-:-.~.: .... _--

5. In paras 67---{)8 of the 25th Report (First Lok Sabha), the Committee 
recommended that the Railways should take effective and energetic steps tl> 
enforce their instructions regarding nuisance caused by beggars and hawkers by 
taking the matter up seriously with the defaulting staff and should see that it 
was eliminated. The Ministry, in their reply, stated that as a result of a sus-
tained drive, large number,of unauthorised hawkers and beggars were being 
apprehended and removed. They also furnished figures of the beggars and 
unauthorised hawkers apprehended and removS!d during the last three quarters 
i. e. of the year 1957 as under :-

Quarter Quarter Quarter 
ending ending ending 

March '57 June'57 Sept. '57 
------ --------_._--- -- .-.--_. --_.-

Beggars 2,61,800 2,53,851 2,63,161 

Unauthorised hawkers 6>429 5,966 7,303 

According to the Ministry of Railways, the above figures of beggars 
apprehended indicated increasing effectiveness of the action taken by the Rail-
ways. The Committee, however, feel that the figures of ticketless beggar!. appre
hended in the three quarters of 1957, were more or less the same and they do not 
necessarily indicate increasing effectiveness of the action taken. They, therefore, 
recommend that the Railway staff or police-on-duty should be instructed to be 
more strict than hitherto and to eject the beggars and unauthorised hawkers 
from trains and s~ation premises on sight. It has been observed that beggars and 
unauthorised hawkers carryon their activities at the stations under the very nose 
of the Railway and Police personnel on duty. The Committee are of the opinion 
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Ih¥.! ij MCe~sary, tlJe aut~ties. ma,Y even r~ort f~ l!~~~a" i~ ter#St~~ ~~. 
A~~ '! sljoult,l alsQ be t~ken ~amst ne~1i~e1lt railw~~ a~~~1lf~ ~s~!- - , . 

6. ~ p;m 90 of $e 25th Report (First Lok Sabha), the CC)Jnmitt~ sta~e4 
th~ m~ !lnJi§b.~ailwaY's pro~ded camping coac~esiltSpeCi~Y'~ele<¥¢~ ~~c~ 
for ~he convemences of holiday travellers, etc. and recommended that sUch 
facil#~~ ~1t()\ild be provided on the Indian RaiJw-ays alSc)'as 'air experimerlt41 
m~ure, ~~ a few selected stations. 'The MinistrY have replied' ~hat pib 
recomm.endation has been accepted in principle and action is' 'being t*en to 
provide Plese coaches on selected stations on tile Railw'!iysearly. 'La~er, 
th~y ~tatedPt~t so far three c:wping coaches haVe been' provided' at Lo~av1a 
(Central ~ailway-B.G.), Purl (S. Eastern RailwaY-RG.) and 0'14 Malda (N.E. 
Frontier-M.G.) The provision of camping coaches on other RMlways had 
not yet materiaUzed for want of condetnned coaches suitable for 'the'purpos'e: 
T~ C~ttee are of the opinion that camping coaches on the' remaining 'jifJe 
Jlot:'al Rail~aYs should also bejJrOfJidea at an early dart: . . ,. -, - , 

7. In para 99 of the 25th Report (First ~ok SaRha), the CO~ttee re-
commended that the ~p'per liUllt of h6lqmgs ~f c,on~~o~ spouJd be red~c~ 
from 12 to 6 an9- that the.s~es~o;tld ~ pro~esslv~lY !e<i:Ufed t? 2. only 10 
about S years ttme. . Whlle acceptmg the recommen4anon 10 prmclpJe, the 
Ministry have stated that the absolute figure's of 6 aIidi in(Jlcated by the Com-
mittee was not . considered acceptable for' the reasons that'iii drastic reaiIqion 
were already made":fu the 'holding recerttly and'that the' Uitimate limit of two 
catering contracts might not prove workable. The Committee are not con
vi'1Ced by the reasons given by fhe Ministry and hold that the ceiling -limit fixed 
4t 12 was on the hijh side llnd should be reduced to six; to suirt rDith. . . 
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APPENDIX t 
GOVERNMENT OF INDIA 

MINISTRY OF RAILWAYS 
(Railway Board) 

NOOJ Delhi, dated the 27-12-1957. 

THE GENERAL MANAGERS, 
ALL INDIAN RAILWAYS. 

SUB :-Appointment of a Committee to consider the question of pruviding 
amenities to' passengers. 

Ref:-Board's letter No. E56CO 1!77/3 dated 6-8-56 and No. ES6CO 
1/77!RBI dated 22-9-56. .• 

The major recommendations made by the Committee in its Report and 
aecepted by the Board are detailed in Appendix 'A'· attached herewith. 
The Board desire that the orders given by them against the individual recom-
mendations should be implemented as early as possible. 

D. A. As above. 

Sd/- R. S. KRISHNAN, 
Joint Director, Mechanical Engg. (R), 

Railway Board. 

New Delhi, dated the 27-12-1~57. 

Copy with a copy of the Annexure· 'A' forwarded to Research Detign & 
Standardisation Organisation (C&W), New Delhi for information and neces-
sary action. 

D. A. As above. 

Sd/- R. S. KRISHNAN, 
Joint DirectOf', Mechanical Engg. (R), 

Railway BOf'a4. 

*Note : Appendix cA' is reproduced as Annexure 'A' to this Appendix. 
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ANNEXURE A 

Committee's recommendations 

I. Lanxztory Dimension 

Board's Orders 

The present H.A.L. coaches I. Accepted 
have a floor area of the lava-
tories less than 16 sq. ft. The 
builders should be asked . to 
adopt the new standards of 
amenities i.e. 16 sq. ft. in 
their Integral coaches. 

2. C~es~ can be broadly grouped 2. 
depending on floor area as 
follows :-

(a) Coaches with lavatories less (a) Coaches with lavatories less 
than 10 sq. ft. than 10 sq. ft. in area should 

(b) Coaches with lavatories be used on suburban and 
from 10 to 14 sq. ft. unimportant branch ser-

(c) Coaches with lavatories vices to the maximum ex-
more than 14 sq. ft. tent possible. Any sur-

plus of such coaches may 
(a) should be confined to un- be used on important brao-

important branch lines ch lines. In the case of 
and suburban services. coaches earmarked for sub-
Such of the coaches as have urban and unimportant 
enough residual life should branch lines more elbow 
be programmed for modi- room may be provided omit-
fications during P.O.H. if it ting wash basins and lotah 
is necessary to use these filler cock raised to facilitato 
coaches on the main and im- washing. When such coachel 
portant branch lines. have to be used on more im-

portant services. these should 
be provided with full ameni-
ties at re-builds only. Coachol 
which are so old that they 
are not to be re-build out 
have to be put on service 
other than suburban or un-
important branch lines may 
be provided with. extra en-' 
closure to house the wash 
bl.lSin and mirror, leavini 
the pan and lotah filler cock 
only in existing bath room. 
Enlarging the bath room is 
nOt recommended since it 
will involve breaking the floor 
which is not broken normally 
except at the time of re-
building. 

(6) should be used on important (b) Accepted. 
branch lines ; and 

(c) should be used on main (c) Accepted. 
and trunk line routes. 
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Committee's recommendatiop.s 

3. Lavatory Flooring and Appearance 

Flooring should be of oxycholo- 4. 
ride of a light green shade with 
white marble chips and poli-
shed to a degree which will not 
make them slippery. This 
may be carried out on all coa-
ches during P.O.H. at which 
time non-standards stock hav-
ing sufficient residual life may 
also be provided with sub-
floors as a measure of safety. 

4. Panels and Appearance 

Board's Orders. 

New build~ may be provided 
with oxycholoride flooring of a 
light green shade and white 
marble chips. In the case of 
old coaches the flooring to 
new standard may be provided 
only at the time of rebuilding 
or when the flooring has to be 
broken up for major repairs. 
Existing flooring should not 
be broken up merely to adopt 
the new standard. 

(a) Panels should be erected to 4. 
avoid formation of deep cor-
nices and pockets. 

(b) Metal sheets with hard 
washable paints should be 
used for panelling. 

(c) Colour scheme suggested :-

(i) Floor to waist rail-
Pale bluish green 

(Eau-de-nil) 

(ii) Waist rail to ceiling 
Window side. Do. 
Other three sides White 

(iiI) Ceiling White 

(i) M:>.tch board pane fling, 
deep cornices and po-
ckets should be avoided. 
Single sheet plywood with 
Aluminium facing or steel 
sheet stove enamelled white 
or pale bluish green should 
be used for all four walls 
from Dado to ceiling. Sharp 
corners should be avoided by 
providing' special corner pieces 
with generous radius. The 
ceiling should be white. 

(4) To provide the hard wash- Till such time as stove enamelling 
able finish, Railways should facilities are developed in Rail-
provide for stove enamelling way Workshops, hard dry-
facilities. ing, washable paints such as 

w:th Apox hase or 

(e) Black paint on fittirgs should 
be avoided and all fittings 
other than of stainless steel 
should be stove enamelled to 
shade pale bluish green 
(eau-de-nil) or painted alu-
minium. 

s. Windom Openings and Ventilation 

something similiar should 
be used. 

(ii) Where the walls and ceiling 
are white or of aluminium 
colour, the fittings other 
than stainless steel may 
be stove enamelled to match. 

(I) The Minimum area of 3 sq. (I) Accepted. 
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ft. for glazed portion should 
be laid down for all coaches 
and the opaque glass should 
be kept clean. 

{2) HAL coaches which have a 
glazed opening of only 11 
sq. ft. should be altered to 
improve the ingress of light. 
The firm in consultation with 
RDSO should put up pro-
posals for modification during 
POH by individual Railways. 

(3) All old coaches with even 
smaller glazed openings (than 
HAL coaches) should be al-
tered during POH to fall 
in line. 

(4) Along with alteration to 
area of opening Railways 
should introduce Banjo-
cum-lift shutter. 

(5) Ceilings of lavatories should 
be provided with roof ex-
tractor type ventilators. 

6. Water Supply 

Board's Orders 

(2) Accepted. 

(3) During POH openings should 
be provided to a minimum of 
II sq. ft., bigger opening be-
ing provided subject to heavy 
structural alterations not be-
ing required. 

(4) Accepted. 

(5) Roof extractor ventilators or 
side ventilators OD the outer 
wall below cant rail should be 
provided on all coaches for 
extraction of foul air. 

(I) The incidence of maximum (I) Accepted. 
draw off for water being 
from 4 to 8 hours and 16 to 
18 hours, time-table schedul-
ing should provide for filling 
of roof tanks at the incidence 
of greatest requirements. 

(2) All new timber built coaches 
should provide tankage ade-
quate to ensure 70 gallons 
per lavatory, the tanks being 
made df Treated Aluminium. 

(3) For integral coaches being 
built by ICF and HAL as 
well as Shell coaches, the pos-
sibility of increasing tankage ., 
should be investigated by 
RDSO in Gonsultation with 
the builders. 

t2), (3) & (4) The tankage capa-
city may be related to sCBting 
capacity of the compartment 
or coach and laid down as 
3i gallons per seat. Where 
existing tankage provides 2i 
gallons or more per s(';at, in-
crease in tankage involving 
heavy structural aherat:ons 
should not be undertaken. 
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(4) For old coaches each indi-
vidual Railway should inves-
tigate and increase the tank-
age. 

(5) When refilling .at mid day 
in summer months, the first 
few gallons of supply from 
the station high service tanks 
should be drained off to pre-
vent filling roof tanks with 
heated water. Shading of 
pipe lines and high service 
tanks stations may be con-
sidered as a long term mea-
sure. . 

7. LafJQtory Fittings 

(I) In addition to the wBter 
closet, only washing arran-
gements should be provided 
and not bathing arrange-
ments. 

(2) Ingress of cinders and sedi-
ment in pipe line should be 
prevented by use of suitable 
strainers. 

Board's Orders 

(5) Draining of a few gallons of 
water from pipe-line would 
only clear the heated water 
from the pipe line and not 
from High Service Tank. 
The order to drain is also 
difficult to implement. 

All exposed pipe lines should be 
lagged with coconut rope to 
prevent heating of the water. 

(I) Accepted. 

(2) Railways should ensure that 
all roof tanks inlets are pro-
vided with strainers. The 
RDSO should investigate pos-
sibility of permanently clos-
ing the roof tank lid and 
providing it with a bent 
breather pipe only. Arran-
gements to fill should be 
from ground level by bring-
ing a filling pipe from tank 
to side of coach. This matter 
is of great urgency in view 
of electrificalion of the Rail-
ways. 

3) Separate drain pipe _ and (3) Accepted. 
cock be provided ~th flush 
tank bott(lm to facilitate 
periodical washing-and clea-
ning of tanks . 

. ~-~-.-.. ~--~-~~---------~~------



Committe.!', recomm.!ndations 

(4) The wash basin tap should 
be modernized to permit use 
of both hands for washmg. 
The outlet nozzle should be 
directed suitably and splash 
prevented. Foot operated 
cock or one similar to the 
cock used in I.e.F. coach 
should be developed. The 
lotah filler gravity cock now 
in extensive use should be 
grrdually replaced but should 
be maintained in good con-
dition so long as they are 
in service. 

tS) The pan flushing cock of 
the lever operated type to 
the improved design of 
C.S.O. should be given wide 
trial \V!ch a view to stan-
dardisation. 

(6) Large scale experiment 
should be carried out with a 
view to flushing the pan sim-
ultaneously witn filling the 
lotah. 

(7) Where extra washing arran-
gement is to be provided for 
sleeping coaches, the pipe for 
this extra arrangement 
should stand 8' proud of the 
bottom of the tank to ensure 
adequate reserve for lavatory 
purposes. 

(8) The extra wasn up arrange-
ment should be located in a 
cubicle. 

8. Lavatory Pans 

Board's Orders 

(4), (5) & (6) Modernisation cf 
cocks for wash basin, lotah 
filling and pan flushing should 
be proceeded with. 

(7) Outlet pipe for all Wash-
ba.<;in should stand proud of 
the bottom of the tank by 8' 
to ensure a minimum reserve 
of water for the flushing pans 
and lotah filler. 

(8) In the case of sleepers where 
extra wash up arrangement 
is being provided, RDSO 
should look into the question 
of enclosing it in a cubicle 
without affecting capacity. 

(1);Tne-stainless steel pan wI?ch (I) Accepted. 
is the present standard 1S a 
distinct improvement and 
RDSO should process fur-
ther improvement t~provide 
optimum flushing arrange-
ment. 
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Committee's recommendations Board's Orders 

(2) The Bent chute is less sani- (2) Accepted. 
tacy and the srraight chute 
may be re-introduced. 

9. M,rror and Shelf 

(I) The mirror should be stan- (I) Accepted. 
dardised at 16" X 10". 

10. Additional Fittings 

(I) "Shud Mitti" should be 
provided in suitable contain-
ers. 

(2) Experiment may be made of 
providing corner urinals aud 
dual purpose commodes. 

II. Doors, Windows and Security fittings 

(I) Provision of "Shud Mitti" 
and container for same are 
not recommended. The users 
of the "Mitti" will bring 
fresh mitti from outside and 
not take from what is pro-
vided and the container will 
only add to increase of dirt 
and insanitary condition. 

(2) Corner urinals are not re-
commended. Automatic flush-
ing will increase denJand 
of water and without auto-
matic flushing they will pro-
mote insanitary conditions. 

Dual purpose commodes may be 
tried out in two out of the 
four lavatories of each air-
conditioned chair car. 

(I) Non-standard coaches with (I) Accepted. 
opening handles on outside 
only should have them repla-
ced by standard design which 
permits operations from both 
outside and inside. 

(2) The throw-over door latch (2) Accepted. 
for purpose of security should 
be improved. 

(3) Throw over safety stop (3) Accepted. 
should be provided on all 
windows. 



Committee's recommendations 
~ 

Board's Orders 

(4) All new buildings :.hlluld (4) Accepted. 
have window catches. 

12.. Doors and Windor.os details 
The present standard of 1 door 

per coach per 2.0 passengers is 
adequate for long distance Mail 
and Express trains. For pass-
enger trains having frequent 
halts, the yard-stick may be 
revised to I door for 16 passen-
gers. 

13. Shutters 
(I) One piece glass pane should 

replace all multiple pane 
shutters. 

(2) Tinted glass of toughened 
quality should replace 
present plain glass sheets 
as soon as indigenous manu-
facture for same is set up. 

(3) There can be no absolute 
seal from dust in III classes 
where due to overcrowding 
and in the hot weather, most 
windows are kept open. 

14. Lighting and janage 
(I) Properly located reading 

lights to provide 3 foot-can-
dles may be fitted to sleeping 
cars as a trial measure. 

(2) Location of lights in lava-
tories should be so arranged 
as to give effective illumina-
tion for shaving and washing. 

(3) Rotomatic or oscillating 
type fans should be provided 
for a more even circulation 
of air. 

The present standard of one door 
per 20 passengers may be re-
tained, but possibility of widen-
ing the door opening to permit 
quick ingress and exit of passen-
gers and luggage may be investi-
gated. 

(I) Accepted. 

(2) AcceptC(~. 

(3) Accepteti. 

(I) R. D. S. O. may process ex-
periment with reading lights 
in sleeping cars, reducing the 
lights for general illumination 
if necessary. 

(2) R. D. S. O. should provide 
Drgs. for location of light 
in lavatories for standard coa-
ches and the importance ()f 
proper iocati()n oflights shoulti 
be brought to the notice of 
Railways as far as non-stan-
dard coaches are concerned. 

(3) Provision of rctomatic or 
oscillating fan nct approved. 
It will only lertd to main-
tenance difficulties ; the possi-
bilities of using fans ()f bigger 
sweep may be investigated. 
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Committee's recommendations Board's Orde1'S 

15. General Recommendations 

(I) Railway staff travelling on (I) Accepted. 
duty should not be permitted 
to bring their professional 
tools and appliances in the 
general service compartments. 
They should be kept in the 
brake-van. 

(2) While the scale of I lavatory (2) Accepted. 
for 20 passengers is generally 
acceptable, the scale may be 
liberalised to I lavatory for 
13 to 14 passengers as in the 
HAL coaches for long dis-
tance trains. 

(3) The use of deodorizers in (3) Accepted. 
lavatories is recommended. 

(4) The system of recoupment (4) Accepted. 
of spares for T.x.R. depots 
specially for amenity fittings 
should be improved. 



APPENDIX n 
Analysis of the action tallen by Government on the recommendations contained 

in the 25th Report of the Estimates Committee (First Lok Sabha) 

I. Total number of recommendations made • 

2. Recommendations accepted fully by Government 

No .. 
Percentage to total 

3. Recommendations accepted by the Government partiy or 
with some modifications 

No .. 
Percentage to total 

4. Recommendations not accepted by Government but replies 
in respect of which have br:en accepted by the 
Committee. 

No .. 
Percentage to total 

5. Recommendations not accepted by Government and being 
pursued by the Committee (including those which are 
still under consideration by Government) 

No .. 
Percentage to total • • 
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GM 3 IP ND-LS 1-1247(Aii)LS-15-J 1-58-1.600 

12 

17'4% 
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AgeDr:y 
No. 

Name and Address of the Agency Name and Address of the 
Agent Agent No. 

• 
41. Modem Book House, 286, Jawahar 

Ganj, Jabalpur. 

42· M.e. SarItar & Sons (P) Ltd., 14, 
Bankim Chatterji Street, Calcutta-
13. 

47. Lumi Narain Agarwal, Hospitai 
Road, Agra. 

48. Law Book Co., Sardar Patel Marg: 
Allahabad. 

49· 
43. People's Book House, B-2-829/I, 

Nizam Shahi Road, Hyderabad 

D. B. Taraporevala & Sons Co. 
Private Ltd., 210 Dr. Naoroj. 
Road, BombaY-I. 

Dn. 
44. W. Newman & Co. Ltd., 3, Old 

Court House Street, Calcutta. 

45. Thackar Spink & Co. (1938) Private , 
Ltd.,3 Esplanade East, Calcutta-I. 

46. Hindustan Dairy Publishers, 
Market Street, Secunderabad. 

SO. Chanderkant Chiman Lal Vora. 
Gandhi Road, Ahmedabad. 

51. S. Krishnaswamy & Co., P. O. 
Teppakulam, Tiruchirapalli-I. 

52. Hyderabad Book Depot, Abid Road 
(Gun Foundry), Hyderabad. 

• 
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